
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.209 of 2024 (SZ) 

 

In the matter of: 

Suo Moto matter in respect of news item appearing 

 in ‘The Hindu’ dated 23.04.2024 titled  

“Concerns loom over damage to pulicat wetland as  

claim settlement of villages in the sanctuary begin”. 

Versus 

Tamil Nadu Coastal Zone Management Authority (CZMA),  

Through its Member Secretary, Chennai and ors.                                                           …Respondent(s) 

 

INDEX 

S. No. Date Description Page No. 

1 18.12.2024 Status Report filed by the 4th Respondent – Tamil 

Nadu Wetland Authority. 

1-3 

2 03.10.2024 Communication Letter-From , Tamil Nadu 

Wetland Authority. To, The Principal Chief 

Conservator of Forest. 

4-5 

3 - Annexure-Wetlands (Conservation and 

Management ) Rules, 2017. 

6-9 

4 08.12.2022 Annexure-Office Memorandum 10 

(Note: The page numbers are at the top centre of every page) 

 

 

Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

 

DATE:19.12.2024 
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